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L : RELEVANT PARTICULARS |
1. | Name of corporate debtor M/s Kranthi Edifice Private Limited
2. | Date of incorporation of corporate 18/05/2012

debtor
3. | Authority under which corporate | RoC-Hyderabad

debtor is incorporated / registered
4. | Corporate Identity No. / Limited U45400TG2012PTC081034

Liability Identification No. of

corporate debtor

* | Address of the registered office 3-5-784/2/8/A, Sri Sal Sree Heights, Opp: Pardha Gate,

and principal office (if any) of King Koti , Hyderabad 500029, Telanagana.

corporate debtor
6. | Insolvency commencement date | 08-07-2022

in respect of corporate debtor

. | Estimated date of closure of 04-01-2023

insolvency resolution process

. | Name and registration number of | Kalpana G

the insolvency professional acting | IBBI/IPA-001/IP-P00756/2017-18/11288
as interim resolution professional

. | Address and e-mail of the interim | H.No. 16-11-19/4, G-1, S Laxm Nilayamn, Saleem Nagar

resolution professional, as Colony, Malakpet, Hyderabad, Telanagana 500036.
registered with the Board kalpanagonuguntal @gmail.com

g

.| Address and e-mall to be used for | MSKM Group, 1209, 11th Floor, Vasavi MPM Grand,
correspondence with the interm Yellareddyguda Road, Ameerpet, Hyderabad-500038.
resolution professional | ipkranthi@gmail.com

.| Last date for submission of claims | 22-07-2022

| Classes of creditors, if any, under | Not applicable at present, will identify
clause (b) of sub-section (6A) of on verification of books of accounts
section 21, ascertained by the
interim resolution professional
.| Names of Insolvency Professionals | Not Applicable at present
identified to act as Authorised
Representative of creditors in a

| class (Three names for each class) 3 I )
.| (@) Relevant Forms and Web link: https://www.ibbi.gov.in/home/downloads
(b) Details of authorized NA

representatives are available at;
tice is hereby given that the National Company Law Tribunal has ordered the

mmencement of a corporate insolvency resolution process of the M/s. KRANTHI EDIFICE

IVATE LIMITED on 08-07-2022,

e creditors of M/s. Kranthi Edifice Private Limited, are hereby called upon to submit their

ims with proof on or before 22-07-2022 to the interim resolution professional at the

dress mentioned against entry No. 10,

& financial creditors shall submit their claims with proof by electronic means only. All other

ditors may submit the claims with proofin person, by post or by electronic means.

inancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its

oice of authorised representative from among the three insolvency professionals listed

ainstentry No.13 to act as autharised representative of the class [NA] in HOASN

bmission of false or misleading proofs of claim shall attract penalties. ‘3- e “Q::
> *

me and Signature of Interim Resolution Professional :  Kalpana B P\
Interim }egbj%n,?ro&ss}on X
te and Place : 10-07-2022 (< & D o \P
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